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{1)
To
The Divisional Forest Officer,
Kangsabati North Division, Purulia.
Post&District- Purulia.
PIN -723101

Sub: Request for enquiry into unauthorized encroachment of forest land and running
non-forest activities in mouza Sikratanr (JL No. 151) and mouza Lachhmanpur (JL No.
145) under Raghunathpur Range jurisdiction.

Respected Sir,

I beg to state that,| had submitted a prayer to your good office by speed post being
consignment number EW050188710IN which was delivered on 30.01.2026 requesting
therein your kind intervention into the unlawful encroachment of forest and running of
non-forest works in the following plots of forest land.

In the aforesaid petition | brought to your notice that one Shyam Steel Works has
encroached upon the following plots of forest land and has taken up non-forest works in
the nature of construction of concrete roads, erection of concrete pillars and barbed
wire fencing.

The concerning plots comprise of RS/LR Plot number 739 corresponding to CS Plot 534
in Shikratanr mouza which was notified as forest land vide notification no.5243 - For
Dated 08.09.1966 published in the Calcutta Gazzete dated 10.11.1966 having an area of
74.46 acres wherein the forest department raised QGS plantation during 2006 covering
an area of 25 hectares.

RS/LR Plot numbers 736,625 (JL NO. 151) having area of 1.86 acres and 1.83 acres
respectively are recorded as forest land in the LR records dated 30.04.2022 and Forest
Conservation Act 1980 becomes applicable to those plots.

RS/LR Plot number 799 in Lachhmanpur mouza having an area of 3.54 acres is recorded
as a forest land in the LR record dated 06.01.2026 ; therefore the above-mentioned act
is applicable to this Plot also.

Despite of the legal status and environmental implications and despite of having
knowledge of all these legalities the concerning forest authorities have taken no visible
action in terms of correction of ROR, removalleviction of the illegal occupants and have
failed to restore lawful activities in the above-mentioned forest lands.

I am enclosing herewith the available copies of the inspection reports submitted by the
forest officials from time to time for a ready reference please.

As the matter involves public interest and right to healthy environment, | request you
earnestly to please look into the matter; else | shall be constrained to place the matter

before appropriate forum for adjudication .
Qéf‘m C}t_a:{;gv&e%

Yours faithfully,
Date: Q-.?D‘ 0% \202—6
(Asim Chatterjee)
Viillage and Post office:
Nanduka.
PS- Raghunathpur.
Dist: Purulia.
PIN: 723145
Mobile No. 8617035829.
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(2)

Enclosures:1. Copies of ROR of the above-mentioned plots.
2.Inspection reports of concerning forest officials.
3.Geo- tagged photograph.

Copy forwarded for information to,
1.The Secretary, Ministry of Environment Forests and Climate Change, Government of
India.
2.Additional Chief Secretary, Government of Westbengal, Department of Forests.
3.Chief Conservator of Forests, Southwest Circle, Westbengal. Module No.4&5, Ground
Floor, Webel IT Park, Kalyanpur, Asansol-713302.

\/J:.Honourable Registrar, National Green Tribunal, Eastern Zone Bench,Kolkata.



GOVERNMENT OF WEST BENGAL
DIRECTORATE OF FORESTS
OFFICE OF THE RANGE OFFICER
RAGHUNATHPUR RANGE
KANGSABATI NORTH DIVISION, PURULIA

No.482 /RNP- 8

From

To

Sub

Ref

:: The Range Officer,
Raghunathpur Range.

iz The Divisional Forest Officer,
Kangsabati North Division,
Purulia.

:: Regarding Joint Demarcation of Property line of Jangal Sundari Karmanagari Pase I

Project

dated: - 07.05.2022

:: DFO/KND memo no- 1412/28, dated- 29.04.2022

With the reference cited above I'am hereby submitting the following information as

per the Field visit and Joint Inspection.
A. The following Plots are adjoining to Forest land
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: RS .
WA Mouza Name | CS Plot ) ,
No. | (/L No) No igt Notification No/Remarks Land Owner
Forest
THE CALCUTTA GEZETTE, Department,
534 739 NOVEMBER 10, 1966 Notification | Govt. of West
No. 5243-For. Dated 8th Bengal as per
September, 1966 Gazette
' notification
. Plots classified as Forest/Jungle and o
1 Sikratar(151) hence Forest Conservation Act
1980 is applicable for any non-
5_33 736 forestry works as per order of the WBIDC
“Hon’ble Supreme Court in
(Godavarman case.
535 740 NA Rayati/Private
. plot
Plots classified as Forest/Jungle and
hence Forest Conservation Act
1980 is applicable for any non-
625 forestry works as per order of the WBIDC
Hon’ble Supreme Court in
Godavarman case. L
“Classified as Gertya and acts as
627 - | water source for wild life, Few | WBIDC
misc. trees present at boundary




WRBIDC

628 Classified as Danga
Classified as Pond and acts as ‘
629 Water source for wildlife WBIDC
: Classified as Pond and acts as
733 Water source for wildlife WBIDC
-Classified as Danga. Akashamni
738 trees present. | WBIDC
Enclo: Copy of ROR & Map
Range Officer
Raghunathpur Range
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- QOVERNMENT OF WEST BENGAL
DIRECTORATE OF FORESTS
OFFICE OF THE RANGE OFFICER
RAGHUNATHPUR RANGE
SABATI NORTH DIVISION, PURULLE

dated: - 27/0%/2024

Sub

The Range Officer,
Raghunathpur Range,
Kangsabati North Division.

The Divisional Forest Officer,
Kangsabati North Division,

Purulia.

Submitted the status report of plots at mouza Sikratar & Lachhyara.

DFQ/KND memo no- 2371/2-64, dated-19/09/2024

kR

With the reference cited above I am hereby submitting the following information as per the

- Field visit with the concern Beat Officers.

Mgfzm ;J:;m CSNIZI" ’ RS;:I‘” Notification No/Remarks Land Owner
THE CALCUTTA GEZETTE, NOVEMBER
10, 1966 Notification No. 5243-For. Dated
8th September, 1966
In 2006, a 25ha QGS plantation was raised on
that plot. The plantation’s trees are still g%rftgﬁﬂgé’ 1
534 739 | present. In the year 2022 i.e. about two years : Gazett g2
ago RCC pillars were sprouted with barbed as trig azctie
wire fenced off inside the some portion of the notification
plantation area by Shyam Steel Pvt. Ltd. CS
map not available. Survey is needed for
identified the area.
Plots classified as Forest/Jungle and hence
: Forest Conservation Act 1980 is applicable WBIDC
533 736 | for any non-forestry works as per order of the as per
' Hon'ble Supreme Court in Godavarman case. Banglarbhumi record
Survey is needed for identified the area. '
Sxkratar 538 740 | NA Rayati/Private plot
{51 Plots classified as Forest/Jungie and hence
Forest Conservation Act 1980 is applicable
625 | for any non-forestry works as per Ic::n:ler of the | YBIDC as per
Hon’ble Supreme Court in Godavarman case. Banglarbhumi record
Survey is needed for identified the area.
| Classified as Geriya and acts as water source
627 | for wild life. Few misc. trees present at WBIDC as per
boundary Banglarbhumi record
' i WBIDC as per
628 ClassTﬁed s Danga Banglarbhumi record
629 Class§ﬁe_d as Pond and acts as Water source | WBIDC as per
for wildlife Banglarbhumi record
733 Classified as Pond and acts as Water source | WBIDC as per
for wildlife Banglarbhumi record
; WBIDC as per
738 | Classified 2s Danga. Banglarbhufm record |

FE




T Forest Land as per Bihar Gazette Notification
No- 9449 VIF 354/48R THE 9th AUGUST
17 171 1948
Rejected application of Certificate of Non
Forest Land of Piyush Jaluka of Dhanbad, Egist of;ewl est gzrt;gal
| Tharkhand (Application no- as er Gazette
- FOR0000120230000193) on 27/11/2023 uogﬁcaﬁm
28l 38| A businessman from Dhanbad construction of
' 3 | boundary wall about four years ago which is
known from Lachhyara villagers.
' Survey is needed for demarcated the area.
Enclo : As stated
Range Officer
Raghunathpur Range

- Page2ofz




Banglarbhumi - Ii&a SR

ceTerTs Sjgsferat-

I3 AGATAA-5

o T TERAYF
(Live Data As On 06/01/2026,17:20:25) "

(5. AT F2 145 AT AR
wlst A2 ot @if¥a e «ifEmrt(asa) HITSTE STt
799 S 3.54 |

(Sfafs <fsmres gutd wea sffar, , & <fomme e s ares s fdfis 23 i)

e ag HIACod 919 Provat wet = sifmri(ara)  weEwE TS

| FEATRE  Nil- Remarks

G ICATF Nil- Rermarks

"";1'@-!'51“:__(3' ALY Nil- Remarks







